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+(HIGHER EDUCATION FOR TRAINEES OF
LT.Is.

53. Surt V. M. CHORDIA: Wil
the Minister of LABOUR AND EMPLOY-
MENT be pleascd to state the arrange-
men's, 1f any, that exist in the coun-
try to give higher technical education
to trainees who have passed the
Industrial Training Institute’s exami-
nation?]
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MIN:STRY oF LABOUR anp
EMPLOYMENT (Sart  RATANLAL
KisrorLarL MALviva): In certain in-
dustrial establishments, arrangements
exist for the workers to increase their
skills and knowledge. The Ministry
of Education has also got g scheme to
enabls those engaged in engineering
work to attend part-time courses
which lead to a diploma provided they
have sufficient general educational
background. But, there is no arrange-

ment for th: trainees in general to get
higher technical education.}
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T[STATEMENT BY PROF, GALBRAITH
AGAINST PrIME MINISTER

54, Surt RAM SAHAIL:
Minister of EXTERNAL
pleased to state:

(a) whether it is a fact that Prof.
Galbraith, former United States Am-
bassador in India, has issued a statc-
ment against the Prime Minister of
India; and
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(b) if so, what are the
thereof and what action has
taken to counter the statement?]
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+[Tee MINISTER or EXTERNAL
AFFAIRS, (SARDAR SWARAN SINGH):
(a) No, Sir.

(b) The question does not arise.]

BURMESE INFILTRANTS IN NEFA

55. Sar1 N. SRI RAMA REDDY:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that thou-
sands of Burmese nationals have en-
tered into the Tirap Frontier Division
of NEFA; and

(b) if so, what steps Government
have taken to repatriate all the
Burmese infilirants from that area?

Tre MINISTER or EXTERNAL
AFFAIRS (SARDAR SWARAN SINzH):
(a) A little over 3000 Tangasas of

t [ ] English

translation.
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Burma have entered Tirap Frontier
Division as refugees.

(b) The Government of India has
mformed the Government of Burma
that these refugees are their Consular
charge, that the Government of Burma
should pay for their mainienance ind
that they should be repatriated as
soon as possible. The Burmese Am-
bassador in New Delhi has asked for
lists of thes> refugees which are ba-
ing prepared and the Burmese Gov-
crnment will be requested to com-
mence repatriation as soon as the lists
are handed over.

ACQUISITION OF SUBMARINES FOF
InDIAN Navy

( Szrmt N. SRI RAMA REDDY:
36. { Smrt A. B. VAJPAYEE:
{ SErr SUNDAR MANI PATEL:

Will the Minister of DEgreENcE be
pleased to state the progress made
in the acquisition of submarines for
the Indian Navy? |

THE MINISTER or DEFENCE PRO-

DUCTION 1w rtBE MINISTRY oF
DEFENCE (Srrt A. M. TromAas):
Proposals are under consideration

for the acquisition of submarincs for
the Indian Navy. A final decision,
which will depend on the availabilily
of suitable submarines as well as our
capacity to find necessary foreign ex-
change, has not yet been taken.

T AT Wy gEAfaw B "

¥o. =it fafeow fralie wqv : 71
|ATT WY T TAT FT FN FGT (5

(%) g foom (wea wRw ) A
Fel TghT F 7 TR FT AEIATE
SRET T T % S ¥ fatrmﬁ
Y &raT T ¢ ; 9K

[ 38 SEP. 1064 ]

|
!
|
‘

282

W%fﬂ'@?ﬂ%ﬁ:ﬂ
aﬁ%rm £ g & 7

to Questions

t{PuBLic CALL OFFICE AT BAGHNAGAR

57. SERr G. K. KAPOOR: Will
the Minister of CoMmuUNIcATIONS be
pleased to state:

(a) the reason for which the pub-
lic call office at Baghnagar of Tehsil
Kukshi in Dhar District (Madhya
Pradesh) has not yet bcen opened to
public use; and

(b) by when it is likely to he
opened to public?]
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+[{Tae DEPUTY MINISTER 1n THE
DEPARTMENT oFf COMMUNICA-
TIONS (Sur1 B. Bracavarr): (a) Due
to shortage of line and wire material
it has not been possible to commence
the work.

(b) Before the end of the financial
year.]

HeaD CLERRS OF ORDNANCE FAcCTORIES

58. Surr G. K. KAPOOR: Will the
Minister of DEFENCE be wvlzaszd to
state whether the Minisiry of De-
fence have issued any orders to the
Directorate of Ordnance Factories,
Calcutta, during the last 2-3 years to
debar the Heaq Clerks (Grade II)
employed in the Establishment Offi-
ces of Ordnance Factories from get-
ing promotion to the grade of Charge-
man—Grade II  (non-technical) like
simiar Head Cerks—Grade II em-
ployed in sections other than Estab-
lishment?

+[ 1 English translation.




